
GOVERNTENT OF INDIA
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DEF'ARTIf,ENT OF FOOD AND PUBLIC DISTRIBUTION

LOK SABHA
UNSTARRED QUESTIOT{ NO.2E95

TO BE ANSWERED ON IsIH DECETBER,2021

CENTRAL GOVERNMENT FOOD SCHEME

t2895. SHRI GAJENDRA SINGH PATEL:

W:ll the Mlnister of GONSUMER AFFAIRS, FOOD AND PUBLTC
DISTRIBUTION 5ct'rffr erri, vr<-c gtr griicfu fr{ur d* be pteased to state:

(a) the narnes of the schemes of the Unlon Govemment regarding food and food
distributlon boing amplemented in the trlba! areas;

(b) whether any new scheme is under considerat:on at block leye! regarding
food distrlbution in aspirationat districts and if so, the dGtails thereof; and

(c) whether there is any new schemo regardlng food distribution for tdba!
blocks and lf so, the detalls thereof?

ANSWER
MINISTER OF STATE FOR IiINISTRY OF NURAL DEVELOPilIENT AND CONSUIIIER

AFFAIRS, FOOD & pUaLtC D|STRIBUTION
(SADHV! NIRANJAI{ JYOTT)

(a) to (c)r The Govemment is implementlng the National Food SecuriQr Act,2013
which is the princlpal mandate of Departmont of Food & Pubtic Distributton. About
97-98o/o of the budgetary allocatlon of the Oepartment Is for retease of food
subsidy. The remalnlng budget of tho Dcpartment (around 2-3o/ol l* atlocated
towards schemes aimed at strengthenlng of the Public Dlstributlon System, sugar
sector etc.

The Act provides for coyerage of upto 75o/o ol rural and upto 50% of urban
population (670/o ot tho total populatlon of the country) for recelylng highly
subsidlzed foodgralns under Targeted Public Distributlon System (TPDS), thus
covering about two-thirds of the total bottom population. The coverage under the
Act ls substantaally high to ensure that all the vulnerable and needy scctlons of
the soclety get its beneflt. There are no speciflc provlslons under the Act for
tribals. Further, coverago under the Act ls only undcr two categorles - households
covered undor Antyodaya Anna Yoiam (AAY) to the extent speclfl.d by the
Central Government and tho remaining households as prlorlty households as per
cdterla evolved by State Governments. 2.5 Grore AAY households, who are
poorest of the poor, are already covered under the Act. There is no food scheme
specifically for tribal areas.
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